
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

Present:

C.P No. 12l(MAH)/2016

b?t-

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLAS E NAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I-AW TRIBUNAL ON IA.O9.2OI7

NAME OF THE PARTIES Shashibala Singh
V/s.

Monifa Engineering Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397 398 of the Companies Act 1956
ar,d 2411242 of the Companies Act, 2013.

CORAM:

ORDER
cP 12l397-398/NCLT/MBiMAH/2016

At request of the parties, list this matter on 7.1 1.2017

sd/- sd/-,l
I

V. NALLASENAPATHY
\lttbtr ifc.hnic.rlt

B.S,V. PRAKASH KU\IAR
\lrnrber (lurli.irl)

S. No. NAME DESIGNATION SIGNATURE


